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Corporate Identity No. / Limited
Liability Identification No. of
debtor

FORM A
PUBLIC ANNOUNOEHENT
(Unde/ Reguilation 6 of rhelnsolvsncy of India
Resolution Process for , 2016)
DR A ON O REDITORS O
o A HO PRIVA D
| 1. | Name of debtor RICHA HOMES PRIVATE LIMITED
2. | Date of of corp 12th 2013
debtor
3. | Authority under which corporate | Registrar of Companies — Mumbai
debtor s incorporated /

U45200MH2013PTC248170

Address of the registered office
and principal office (if any) of

JV House, 1st Floor, Plot No: 746, D. S. Babrekar Marg,

Dadar West Mumbai 400 028
C

vency date
in respect of corporate debtor

By ypany Law Tribunal, Mumbai Bench
adudme?hmmmnCondelmNo

- |C.P. No 2704/1BC/MB/2019.
{The order was intimated to IRP on 04th February 2022 * |

3rd August 2022

@ ~

Name: Manishkumar Patel
Reg No: IBBIIPA-001/IP-P01342/2018-19/12061

!

LBS Road, Opp 3
- 400602
L.com

1, Vishram Ap

PumpThano

ijmdwi&\mﬂwd
10.

1, Vishram Ap
PumpmaneMaharmm
.com

LBSRoad.OppSP&Ol

1&hFebmﬂym19 14 days from the date of the
intimation of the order to the Interim Resolution
Professional

NA.

Representative of creditors in a
class (Three names for each class|

(a) Relevant Forms and
(b) Details of authorized
are available at:

Web Link : https://ibbi.gov.in/downloadform.html
Physical Address: Not applicable

commencement of a
PRIVATE LIMITED on 4th Febru

address mentioned against
The financial creditors shall sul

Sul ion of false or misl
Name: Manishkumar Patel

umbai
Date: 4th February 2022

Notice is hereby given that the National Company Law Tribunal has ordered the
corporate lnsolvency resoiution process of the RICHA HOMES

The creditors of RICHA HOMESBZRIVATE LIMITED, are hereby called upon to submit their

claims with proof on or before 181'510 Ft;l;ruary 2022 to Interim resolution professional at the
it their claims with proof by oloctronic means only. All

other creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed agalnst the entry No. 12, shall indicate its

choice of authorised representative fro

against entry No. 13toamasauthorised representative of the class in Form CA.

i g proofs of claim shall attract penalties.

lnd.g No: IBBI/IPA-001/IP-P01342/2018-19/12061

m among the three insol pfoiasslonala listed
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